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M Gmaill Vasu Bhushan <adv.vasubhushan@gmail.com>

Advance Service of Rejoinder in OA & Reply in IA

1 message

Vasu Bhushan <adv.vasubhushan@gmail.com> 20 February 2024 at 15:05
To: Dushyant Dahiya <adv.dushyantdahiya@gmail.com>, Sunieta Ojha
<sunieta.ojha@gmail.com>, chairman.ptl.ppcb@punjab.gov.in, dc.mhi@punjab.gov.in,
officeofkaransharmaaor@gmail.com

Ref.: OA No. 161/2023 titled ‘Rana Igbal Singh Jolly & Ors. v. State of Punjab &

Ors.

Dear Sir/Madam,
Please find attached the copies of:

a. Rejoinder on behalf of the Applicants in OA 161/2023 to the Reply filed by R8 /
Hermitage

b. Reply on behalf of Applicants to IA 837/2023 filed by the R8 / Hermitage.
Regards,

Vasu Bhushan
Advocate

Bhushan & Associates

Address: i-34, Ground Floor, Jangpura Ext., ND-14
Mobile: +91-9958417262

Email: adv.vasubhushan@gmail.com

w

CONFIDENTIAL COMMUMICATION: This email message and any attachment thereto may contain
privileged and confidential information for the use of the individual or entity to which the email is
intended. If the reader of this message is not the intended recipient, the reader is hereby notified that
any dissemination, distribution or copying of this communication is prohibited. If you have received this
communication in error, please delete the content received and inform us at the earliest.

2 attachments

ﬂ Reply to |A.pdf
7345K

ﬂ Rejoinder in OA.pdf
10243K

https://mail google com/mail/u/0/?1k=74c8b8f%f & view=pt&search=all &permthid=thread-a:r7047634991214482426 &simpl=msg-a:r7611132012916905960
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